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REPORT OF }UTE YARN AND JUTE TwINS 
(QUALITY CoNTROL AND INSPECTIONS) 

RULES, 1 982, REVI WS ON AND ANNUAL 

REPORT OF HINDUSTAN DIAMOND COMPANY 

fan., BOMBAY FOR 1 98 1-82 AND WOOL 

RESEARCH ASSOCIATION, DiANE, FOR 

1981 -82 .ETC. 
THE M INISTER OF STATE IN THE 

MINISTRY OF COM MERCE (SHRI 
SHIVRAJ V. PA TII , )  : I beg to lay 
on the Table : 

( 1 ) A copy of the Export of I ute Y tarn 
and J ute Twil!'le ( Qual ity Control and I n-
pection ) Rules, 1 982 ( Hindi and Engl ish 

version ) publ ished in Notification No. 
S.O. 36 1 9  in Gazette of India dated the 
23rd October, 1 982 under sub-section ( 3 )  
of section 1 7  of the Export ( Qual i ty Con­
t rol and Inspect ion ) Act , 1 963 .  

[Placed in Library. See No. LT-5640/ 
82] . 

( 2 )  A copy each of the fol lowing papers 
( Hindi and Engl ish versions ) :-

( i )  Annual Report of the Hindustan 
Diamond Company Limited, Bombay, 
for the year 1 98 1 -82 along with Aud i­
ted Account , 

( i i ) ) Review by the Government on 
the working of the Hind u�tan Diamond 
company Limited Bombay, for the year 
1 98 1 -82. 
[Placed in Library. See No. LT-5641 1  
82] .  
( 3 )  ( i )  Annual Report ( Hindi and 

ngJi h ver ion ) of the Wool Re ea.rch 
A ociation, Thane, for the year 1 98 1 -82 
a long with Audited Account . 

( i i )  Review ( Hindi and EngJ i h ver-
ions ) by the Government on the working 

of the Wool Research Association Thane 
for the year 1 98 1 -82. 

' ' 

[Plticed in Library. Sue No. LT-564 1 /  
82 ] .  

( 4 )  A statement ( Hindi and English 
vertdons) ( i )  correct ing the reply given oo 
9 July, 1 982 to Unstarred Question No.  
2 1 6  by Shri Raje h Pilot Regarding emp­
J�yment of trained apprent ice in M MTC 

0 * Expunged a ordered 15y die Chair. 

and ( ii )  giving rea on for delay in cot·· 
rect ing the reply. 

[Placed in Library. See No. LT-564�/  
82] .  

��&t if�r� : Q;cifi" efRf P-
� � cifi"f &WT � � fu;r;n­
� �-�f �� � � �  
iifflf � lfm � innf«i mcifi"« � 
ron- iifflf, :qm emir � q� �� 
gm � � �l°'if itt � � 
f� � qi'T c1cra- � rn er{ � 

� � :-
hi is utterly impos ib le. I do not like 

it . . . . This is impos ible. I do not like 
it. . . .  

(Interruptions ) .  

�"!· af;·� · .;�i �;� : � � 

tfT m-f,r� --� q"{ �T� � 

�) � � . .  
M R .  SPEAK R :  No, no. Not al low­

ed . I have got it d i scus ed only a few 
days back and you cannot force it on the 
House dai ly . . . . .  No, no. You cannot 
thu�t it on the Hou e. 

SHRI DHAN I K  LA L MANDAL: Sir, 
T am not forcing at a l l .  . . .  I am not 
thru ting at a l l .  I am on ly  requesting. 

�·h:r:q f .. �T-t,· 1..;·m::.·M· : ��� 
f� f'1fc.( rf' * * *  aflm � I �"( 
f� � � �-cf� i�� � � �-
\if�feF cf� tl"{ i�� 9) � I 

�1 uf-.·i:ti �·m i:ef .,· : ll"� qr� 
a-T �IT � �if-9c;- �1· �I TJ.f � J 
. . . .  (a �&r;:;)  

!!ifl' ,. ·4 .,.· �.· i'A�' �I� ; ·  � efi"f 
� �� � �ff, \ifT � � 
. • .  (61.f�) 
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1"�!f� if�'" : � �) � 
�r � q �nr � � 1 

Thi is utterly impo · ible. I al lowed 
a discussion and t i l l  you are forcing me. 
It i impo ible. 

SHRI  DHANIK LAL MA DAL: I 
am not forcing you, Sir. 

;;tstr� if@�� � i.4 fa -5fi+1 o, 

�(ff �, aGf +t� cfi"� � � I 

�) ·u� f ��l« trH:ri.:fTif : cfi'TI'-
cfi"�T m:rr � �r m m �  � 1 

lf >,tflff i:r rt� � if � m 
� t 1  ft � m rtm 

JlEp RT OF SECOND PRESS OMMISSION 
Vo MES I & TI AND MrMORANDUM OF 

ACTION TAKEN ON TH REPORT. 

THE M I  I STER OF T TE OF TH 
MINISTRY OF J FOR A TIO A D 
BROAD ASTING ( S H R r . K .  P. 
SALV E ) : I beg to lay on the Table a 
copy each of the fol lowing papen, ( H indi 
and Engl ish ver ions) u nder sub-section 
( 4 )  of sect ion 3 of th  Comm is ion of 
Inquiry Act. 1 952 :-

( 1 )  Report of  the Second Pre s 
Com mi ion Vol umes 1 & J T . 

( 2 )  emonnd um o f  Action taken 
on the Report. 

[Placed in Library. Sec 1 o.  LT-5644/ 
82 ] .  

TATEMENT ON T H  Occ Pou Y. 

THE M IN ISTER OF STATE IN T H E  
DEPARTME T O F  SCIENC A D 
TECH OLOGY, EL TRON ICS, OC-
EAN DEVELOPM ENT A D THE 
DEPARTMENT OF O -CO V N­
TIONAL ENERGY SOURCE'S IN THE 
MINISTRY OF NERGY (SH RI 
C. P. N .  ING H ) :  I beg to Jay on  the 
Table a statement ( A ind i  and Engl i  h 
versions)  on th� 'Ocean Pol icy.' 

[Placed in Library . 'ee No. LT-5645/ 
82]. 

RBvmw ON AND A NU L R.EPO,tT OF 

INDIAN OIL CoRPoRATION LTD. Bo a v 
FOR 1981- 2. 

THE M S R OF TATE I 
MINISTRY OF E ERGY (SHRI DAL­
BIR SINGH) : I beg to lay on the Table 
a copy each of the following papers 
(Hindi and English versions) under nb-
ection ·( 1 )  of ction 6 1 9A of the Com­
panie Act, 1 956 :-

( 1 ) Review by the GovernmenL on 
the working of the Indian Oil 
Corpo ration Limited, Bombay 
for the year 1 9  1 -82. 

( 2 )  Annual Report of the Indian 
Oil Corporation Limited Bom­
bay for the year 1 981 -82 along 
with Audited Account and the 
comment of the Com troller 
and Auditor General thereon. 
[Placed in Library. See o.  
LT-5646/82]. 

R VIEW O A O 
PR G T oL Lro. 
1 9  J -82, MISHRA On TU IGA M LTD. 
HYDERABAD F R 1 8 1 -82, BHARAT EA.RTH 
M RS TD. B G LOR FOR 1 98 1 - 2 
AND BHARAT LTD. FOR 

THE D PUTY M I  l TEI{ I TH 
MI ISTRY O D ( H R I  . P . 

J G H  DEO ) : I beg to Jay on the fa le 
a copy each of  the followin p. per 
( H ind i  and ngl i  h ver ion ) und .r 

sect ion ( 1 )  of ction 6 1 9  of th.., Com­
p, nie Act ,  1 956 :-

( 1 )  ( i )  A t ateme nt regard ing Re­
view by the Government on the wor -
fog of the Pra_ga Toot imited, 
Seundrabad , for the y ar 1 98 1 -82 .  

( ii )  Annual  Report of the Prag 
Tool Limited, Sccundrabad for the 
year 1 9  1 -82 along with udited 
Accounts and the comment of the 

omptroller and Auditor General there­
on. 

[Placed ill Library. ee o. LT-5649/ 
2]. 

(2 ) C i )  A tatement regardin Re­
view by the Gov rnment on the work-


